CENTRAL ADMINISTRATIVE TR IBUNAL®

BANGALORE .BENCH .- - R

Second Floor,
Commerciel Complex,
Indiranagar,.
Bangalore-38,

Datad:;z

RPPLICATION NO(s) 525 of 93

RPPLICANTS: Ramakrishnaiah and RES PDNDENTS'Secretary,M/o Comauni~-

nine others. v/s. cations,New Delhi and’'Others.
0.
1. Sri.T.R.Sridhar,
Advoceate,No.1l1,

Second Floor,

First Cross,

Sujetha Complex,
Gandhinagar, Bangalore=-9.

2. Secretary,M1nlstry of CommunlcatlonY,New Delhi.

3. The Director General, Telecommunlcatlons Benchar
Bhavan,New Delhi.

4, The Chief Generab Manaoer Karnataka Telecom Clrcle,
No.1l,0ld Madras Roed, Ulsoor Bangalore-8.

5.\ The General Manager, Bangalore Telecom Dlstrlct
K.G.Road, Bangalore—9. :

6. Sri.G.Shanthappa,Addl.Centrgl Govt Stng Counsel,
ngh Court Bldg,Bangalore-l. _

SUBJECT:- Forwardina of copies of the DrdeLs passed by
the Central Administrative Tribupal Bangalore.,
: ~XX X~

Please find enclosed herewith a copy of the -
DRDER/STﬁY ORDEﬁy}NIERIM ORDER/, Passed by this Tribunal
in the aboé§&®ﬂtloned appllcatlon(s) on_03-12-1993. .
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CEYIRALADMINIS'IRATIVE'IRIBUNAL
BANGALORE BENCH

0.A.No.525/93

FRIDAY THIS THE THIRD DAY OF DECEMBER 1993
Shri Justice P.K. 'Shyarrasmxiar ses Vice-Chaiman
Shri V., Ramakrishﬁan ees Member [A]

1. Ramakrishnaiah
B Aged 32 years,
- - 8/o Venkatappa,
, Wireman,
! - Office of the Asst.Engmeer '
’ , Maintenance I,
Vijayanagar,
Bangalore.

: . 2. K. Jayashankar,
; . Aged 34 years,
, A ‘ S/o N. Krishnappa,
, - Wireman’
' Office of the Asst. Engineer,
: . - BM Maintenance,
: » . 5th Floor, NIB,
. Bangalore.

3. R. Loganathan,
Aged 35 years, Wireman,
S/o Ramaswamy Naidu,
Office of C-Dot Ulsoor Exchange,
Bangalore. :

4, A Palani .

Aged 39 years,

So Annamalai

Wireman,

Office of the Ulsoor,

IT X-Bar Exchange,
Bangalore. ) A

C. Gabriel,

Aged 39 years,’

S/o Chinnappan,

Wireman,

Office of the PBX Ulsoor,

Bangalore.

B. Shivakumar,

-Aged 35 years,

S/o M. Basappa,
‘Wireman,

Office of the SHA MDF
Bangalore.

; ' 7. M.R.Gopalakrishna,

: _ ' Aged 47 years, L
! : ~ ' s/o Rangaiah, _ «
; . Office of the E108 RLV, ‘

Rajajinagar, Bangalore.




8. C. Chinnaraiju,
Aged 34 years,
. 8/o Chinnaswamy, .
Ulsoor II X-Bar Exchange,
Bangalore.

9. . S. Raju,
Aged 30 years,
S/o Siddaiah,
Wireman,
Office of the Asst. Engineer,
Intonal TD,

Vijayanagar, Bangalore.

10. Hanumanthaiah,
Aged 40 years,
S/o Thimmaiah,
Wireman,
Office of the Asst. Engineer,
~ Maintenance I Intonal TD,
Vijayanagar, Bangalore. ««s Applicants

[By Advocate Shri Sridhar])
v.

1. Union of India repreented
by Secretary to Government,
Ministry of Commnication,
New Delhi.

2. The Director General,
Telecommunications,
Government of India,
Sanchar Bhavan,

New Delhi.

3. The Chief General Manager,
Telecommunications,
Karnataka Circle,
R "Bangalore.

The General Manager,
Telecommunications,
Bangalore. _ ' '« e s Respondents

[By Advocate Shri G. Shanthappa‘
Addl. Central Govt. Standing Oounsel]

|
ORDER

|
!

shri Justice P.K. Shyamasundar, Vice-Chairman:
{




1. After lnvmgheardboth sides we think it propertodlspose

off this apphmtlon taking note of .the fact that the representa-
tion maée by one of the applicants seekmg parity in pay scales
between Wiremen and Liftmen is pending cons:.deratlon by the Direc-
tor Gengral, Telecom, New Delhi, a oopy‘of’ which is also produced
at Amnesure dated 24.8.199), We are amazed to note that an year
old representation is still pending considerai:ion w1th the Depart-
ment. We direct the 2nd respdxdent or any other odtipetent officer
to dispose off Amnexure A-3 within 3 months from the a&k of
;eoeipt of a copy of this ofder. We leave open ail the conten-
tions raised herein for consideration by the administrative autho-
rity. - After disposal off the representatioh if the applicants
still remain disgruntled it would be open to them to approach
us once again. With these observations this ‘applvica’tion stands

disposed off. let a copy of this order be sent to all the respon-
A ,r(! (SNJL/t)hSL\
<ol —

VICE-CHATRMAN

dents for J.nformatlon and necessary actlon.
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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH, BANGALORE

CONTEMPT PETITION ND.54/1994 IN
0.A.ND.525/93

TUESDAY THIS THE FIFTEENTH DAY OF NOVEMBER, 1994

MR. JUSTICE P.K. SHYAMSUNGAR VICE CHAIRMAN

.. MR. T.V. RAMANAN MEMBER (A)

1. Shri Ramakrishnaiah,
S/o Venkatappa,
Wireman,
Office of the Assistant Engineer,
Maintenance I,
Vijayanagar,
Bangalore

2. Shri K, Jayashankar,

S/o Shri N, Krishnappa,

Wireman

Office of the Assistant Engineer,
BCM Maintenance,

Sth Floor, NIB,

Bangalore

3. R, Loganathan,

aged 36 years,

S/o Ramaswamy Naidu,

Wiremzn

Office of C-Dct Ulsoor Exchamge,
Bengalore

4., Shri A, Palani,

aged 40 years,

S/o Annamalai

Wireman

Office of the Ulscor II X Bar Exchange,
Bangalore

5. Shri C. Gabriel,

aged 40 years,

S/o Chinnappan, Wireman,
Office of the PBX Ulsocor,
Bangalore

6. 8hti B, Shivakumar,
aged 36 years,
S/o Shri M. Basappa,
Wireman,
Office of the SHA MDF,
Bangalore

..2/—
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8.

10.

"Shri m.R, Gopalakrishna,
aged 48 years,

S/o0 Shri Rangaiah

Office of the E£108 RLV
Maintenancs,

Bangalore

C. Chinnaraju,

aged 35 years,

S/o CHirnaswamy,

Ulsoor II X-Bar Exchange,
Bangalore

Shri 5., Raju,

aged 31 yuvars,

S/o Shri Siddaiah

Wireman

Office of the Assistant Engineer,
Intonal TD,

Vijayanagar,

Bangalore

Shri Hanumanthaiah,

aged 41 years

S/o Thimmaiah

Wireman

Office of the Asst, Engineer,
Maintenance 1 Intonal TD,
Vijayanager,

Bangalore

( By Advocate Dr.M.S. Nagaraja

Ve

Unicn of India,

reppesented by Shri N, Vittal,
Secretary to Government,
Ministry of Communicaticns,
Sanchar Bhavan,

New Belhi

Shri N, Vittal,
Directecr General,
Telecommunications,
Sanchar Bhavan,

New Delhi

Shri N.S. Ramachandran,
Chief General Manager,
Telecommunications,
Karnataka Circle,
Bangalore

Shri J. Ramanujam,
General Manager,
Telecommunications
Bangalore

( By learned Standing Councel )
Shri G. Shanthanopa

Applicants

Respondents




!

OR D ER

MR. JUSTICE P.K. SHYAMS UNDAR, VICE CHAIRMAN

Having heard Shri %.R. Sridhar fer the
applicant, we find that there is little to
pursue this matter wherein the complzint is that
our directions have not been.complied with, Ue
find from the rejoinder filed that cur directions
have been complied with, Shri T.R, Sridhar says
that there is still room for better compliance.
If that is so, the cause of actioiZthat case is
differeht. Tﬁe applicant will have to join ;sshe
afres% by filing'an original appliceticn, 1In
£hat view of the matter, we find no reason to
puircsue this contempt petiticn further, Therefore,

it stands terminated and proceedings are dropped,

Sd- e

i (g
MEMBER(AR) . VICE CHARIRMAN

Central Administrative Tribungl
Bangalors Bench
ua ) Bangalore




